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CENTRAL AIMINISTRATIVE TRIBUNAL

CALCUTTA BENGH

No,0.A. 418 of 1997

Date of order 3 11,2.2002

Present Hon'ble Mr. Jugtice G,L, Gupta, Vice-Chairman

Hon'ble Mr. S. Biswas, Adninistrative Member

BIKASH CH, SaHa
Vs,

UNION OF INDLA & ORSe
(M/0. LABOUR)

For the applicant 3 None

For the respondents s Mr, B, Mukherjee, counsel
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None is present for the applicant éven when the
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matter 1s called for the second time. The application is,
therefore, diasmissed for defauwlt. Ko order as to costs.

mm‘mkw

Selil



